NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 09.09.2022 (FRIDAY)

COURT -1

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

02:00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Neeraj Gupta & Anr. Sumit K. Batra Swaralipi Deb Roy

No. 239 of 2020

Vs.
A-1 Equipments (P) Ltd. & Ors.

Rajeev Kumar
Gupta-R1-R3 & R5
Mohit Gulati-R4

Comp. App. (AT)
No. 85 of 2021

Amarjeet Singh Keer
Vs.
Keer Ventures Pvt. Ltd. & Ors.

Pallavi Pratap

Anmol Sinha
Satwik Verma
Kshitil Garg-R1,3 4
Chandra S. Yadav

For Admission (After Notice)

2021

Krishnaswami CVR & Anr.

3. Comp. App. (AT) | Kamal Kumar Agarwal & Ors. Yogendra Kr. Verma | Harshit Garg
No. 91 of 2022 Vs. Rohit Kr. Keshri-R1
Virdhi Commercial Company Ltd. & to R5
Ors. Ashutosh Gupta-R6
to R8, R10 & R11
For Hearing
4, Comp. App. (AT) | Amardeep Singh Bhatia Henna George Arvind Kumar Gupta
(Ins) No. 671 of Vs. Mukund P. Unni-R1
2020 & I.A No. Abhishek Nagori, Aditya
2116 of 2020 Liquidator of Asian Natural Resources Krishnamurthy
(India) Ltd. & Ors. Prashant Bharadwaj
With
5. Comp. App. (AT) | Vitol S.A Arvind Kumar Gupta | Mukund P. Unny-R1
(Ins) No. 792 of Vs. Heena George-R8
2020 Abhishek Nagori & Ors. Arvind Kumar-R2,
R4, R4, R6 & R8
6. Comp. App. (AT) | West Bengal Financial Corporation Madhumita Soumya Dultta
(Ins) No. 725 of Vs. Bhattacharjee Rohit Djutta-R1




7. Comp. App. (AT)
(Ins) No. 837 of
2021

Sapan Mohan Garg

Resolution Professional of Sort India
Enviro Solutions Ltd.

Vs.

Manish G Patel & Anr.

Milan Singh Negi Abul Hafiz Khan
Pradeep Gupta-R1

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson
-sd/-
Registrar
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